
GOVERNMENT OF MEGHALAYA 
LAW (A) DEPARTMENT. 

NOTIFICATION 
(ORDERS BY THE GOVERNOR) 

Dated Shillong, the 5th July, 2023. 

No. LJ ( ) 84/20211132 - In exercise of powers conferred under ection of the Rights of 
Persons with Di abilities Act, 2016 the Governor of Meghalaya is pleas d to appoint roti 
B. Hynnievvta Additional Public Prosecu tor / . ddl. Government Pleader as pedal Public 
Pros cutor for Persons wi th Disabilities in Ri-Bhoi Di stri t, Nongpoh with immediate effect 
and until further orders. 

Sd/-
(C.Y.D. Diengdoh) 

Secretary to the Govt. of Meghalaya, 
Law Department. 

Memo No. LJ (A) 84120211132-A, Dated Shillong, the 5th July, 2023. 

Copy forwarded to:-

1. The Registrar General High Court ofMeghala a, Shillong. 
2. The dvoeat General 1eghalaya, High Court of Meghalaya, Shillong -793001 . 
3. The Director General of Po lie Meghalaya, Shillong 
4. The Deputy Commiss ioner, Ri-Bhoi Dist11Ct Nongpoh. 
5. The Distri t & essioD Judg Ri-Bhoi D istri 1 N ngpo h. 
6. Th>. upecintendent of Polic , W st Jaintia Hills N ngpoh. 
7. The Accountant Gen fal A &E), Meghalaya, hi11ong- 793001. 
8. Th Secretary Shillong Bar Ass eiation, Shil1ong. 
9. The Treasury Officer, Nongpoh Treasury Nongpoh. 
10. Law (B) Department. 

J,VDEO Law Depar tment. 
12. mLi B. Hynniewra, ddirional Pu blic Prosecutor / Addl. Government Pleader. Charge 

rep rt of assuming charge as Special Public Prosecutor along with ontact No. should 
also be furnished to this Department. 

13. Guard file . 

Deputy S CI t 1 Govt. of Meghalaya, 
k. Law (A) Department. 


